IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :07-04-2026

07.04.2026

Date

Applied For

CRLMC-

SUDEEP KUMAR

3088/2026|07.04.2026 997/2026 SARANGI NO. 6 Order Dtd. 2026-04-29
23090/2026|07.04.2026 g§§¥§626 L.K.PRADHAN ESURg Order Dtd. 2026-04-16
23091/2026|07.04.2026 SS§¥§626 §i§i§G¥OHAN ESURE Order Dtd. 2026-04-06
WP (C) - COURT
) —_ —_
23094/2026|07.04.2026 28827/2025 G JAYSINGH NO. 6 Order Dtd. 2026-03-31
WP (C) - BIJAYA KUMAR COURT WRIT
) —_ —_
23095/2026|07.04.2026 37488/2025 |SAHOO NO. 6 Order Dtd. 2026-03-31 BRANCH=2
WP (C) - COURT WRIT
) — —
23096/2026|07.04.2026 9215/2026 D SAMAL NO. 6 Order Dtd. 2026-03-31 BRANCH-1
WP (C) - COURT WRIT
) —_ —_
3097/2026|07.04.2026 9212/2026 D SAMAL NO. 6 Order Dtd. 2026-03-31 BRANCH-1
WRIT
WP (C) - COURT BRANCH
) —_ —_
3098/2026|07.04.2026 8070/2026 S K PAL NO. 6 Order Dtd. 2026-03-31 (DIVISION |
BENCH-2)
WP (C) - COURT WRIT
) —_ —_
23099/2026|07.04.2026 1184/2026 N MALLICK NO. 6 Order Dtd. 2026-03-31 BRANCH-8
WA- COURT
) — —
23100/2026|07.04.2026 449/2026 B N SARANGI NO. 6 Order Dtd. 2026-03-30
WP (C) - COURT WRIT
) — —
3102/2026|07.04.2026 1134/2026 S K NAYAK NO. 6 Order Dtd. 2026-03-31 BRANCH-1
3103/2026|07.04.2026 ggégé;ZOZS L. D. PANDA EgURg Order Dtd. 2026-03-31
WP (C) - COURT WRIT
) — —
3104/2026|07.04.2026 1134/2026 S SAMAL NO. 6 Order Dtd. 2026-03-31 BRANCH-1
WP (C) - COURT WRIT
) — —
3105/2026|07.04.2026 6986/2026 B. DAS NO. 6 Order Dtd. 2026-03-30 BRANCH-2
3106/2026|07.04.2026 2542}5026 D. P. MOHANTY ESURE Order Dtd. 2026-03-31
WP (C) - COURT WRIT
) - -
3107/2026|07.04.2026 22483/2025 M K SWAIN NO. 6 Order Dtd. 2026-03-31 BRANCH-6

]

]




WRIT

WP (C) - COURT BRANCH
) —_ —_
3108/2026(07.04.2026 g0 )° IS, SAMAL FoORC lorder ptd. 2026-03-31 orviszon |
BENCH-2)
WP (C) - COURT WRIT
) —_ —_
3109/2026(07.04.2026 oo )7 D SAMAL FoURC lorder ptd. 2026-03-31 o NCH- 6
3110/2026 (07.04.2026 g§£§>5026 K. MOHANTY ;gURg Order Dtd. 2026-03-31
WP (C) - COURT WRIT
) —_ —_
3111/2026(07.04.2026 g o> R. SAHOO COURT lorder Drd. 2026-04-06 N ANCH- 7
3112/2026 (07.04.2026 gi;%};oz6 R. SAHOO ;gURg Order Dtd. 2026-04-06
e (c) COURT
3113/2026(07.04.2026 o0 )7 K. BEHERA NO. |order Dtd. 2026-04-15
23
COURT
WP (C) — WRIT
3115/2026 |07.04.2026 K. MOHANTY NO. |order Dtd. 2026-04-06
9597/2026 A BRANCH-3
COURT
3116/2026 07.04.2026 ggég};026 R. SAHOO NO. |order Dtd. 2026-04-06 N ANCH 3
23
COURT
WP (C) - WRIT
3117/2026 07.04.2026 R. SAHOO NO. |order Dtd. 2026-04-06
9485/2026 p BRANCH-4
wp(C) - COURT
3118/2026(07.04.2026 g )7 R. SAHOO NO. |order Dtd. 2026-04-06
23
COURT
WP (C) - WRIT
3119/2026 |07.04.2026 R. SAHOO NO. |order Dtd. 2026-04-06
9439/2026 A BRANCH-8
e (c) - COURT
3120/2026(07.04.2026 g > R. SAHOO NO. |order Dtd. 2026-04-06
23
wp(C) - COURT
3121/2026(07.04.2026 g2 )7 R. SAHOO NO. |order Dtd. 2026-04-06
23
. COURT
3122/2026(07.04.2026 ;007 . [P.K.BARIK NO. |order Dtd. 2026-04-06
23
. COURT
3123/2026(07.04.2026 |5 000 (3. SAHOO NO. 2 |order Dtd. 9999-12-31
OLD
COURT
BLAPL- PRATAP KU.
3129/2026 07.04.2026 NO. 2 |order Dtd. 2026-04-06
11951/2025 BARIK o
BLAPL— COURT
3131/202607.04.2026  |31'0r 1,00 |S S PATTANATK NO. 2 |order Dtd. 2026-04-06
OLD
3134/2026(07.04.2026 5?35026 J. DEHURY ;gURg Order Dtd. 2026-04-06




| 'oLD
CRLMC- COURT
3136/2026(07.04.2026 |00 |SUVENDU BARIK NO. 2 |order Dtd. 2026-04-06
OLD
P (C) - COURT
3137/202607.04.2026 g0 100> P. L. MISHRA NO. 2 |Order Dtd. 2026-04-06
OLD
B (C) COURT
3139/2026(07.04.2026 g2 ()7 P, L. MISHRA NO. 2 |order Dtd. 2026-04-06
OLD
COURT
WP (C) - WRIT
3141/202607.04.2026 J. C. BARAL NO. 2 |order Dtd. 2026-04-06
7830/2026 o BRANCH-8
COURT
WP (C) — WRIT
3157/2026 (07.04.2026 B. K. MOHANTY NO. 2 |Order Dtd. 2026-03-31
9589/2026 o BRANCH-8
COURT
3159/2026 07.04.2026 gg{j};026 N. ROUT NO. 2 |order Dtd. 2026-03-31 N ANCH-2
OLD
e (c) COURT
3160/2026(07.04.2026 | )¢ L7 IS, SATPATHY NO. 2 |Order Dtd. 2026-03-31
OLD
CRLA- COURT
) —_ —_
3162/2026(07.04.2026 |08 o |S.K.DAS FoURT order ptd. 9999-12-31
WA- COURT
) _ _
3163/2026(07.04.2026 5o 0o IS PANDA FOURT lorder Drd. 2026-03-26
3164/2026(07.04.2026 g§g¥2626 R.K.MALLICK ;gURg Order Dtd. 2026-04-06
WRIT
WP (C) - COURT BRANCH
) —_ —_
3165/2026(07.04.2026 o0 S)7 oM R SAHOO co R |order pd. 2026-03-24 orvisTon |
BENCH-1)
3166/2026 (07.04.2026 g§g¥2826 B.B.MALLICK ;gURg Order Dtd. 2026-04-06
WP (C) — COURT WRIT
) _ _
3167/2026(07.04.2026  |1¢ 07 M. MISHRA FoURT order ptd. 2026-03-26 N ANCH 3
3168/2026(07.04.2026 §§2¥§626 B.B.MALLICK ;gURg Order Dtd. 2026-04-06
WP (C) - COURT WRIT
) _ _
3169/2026(07.04.2026  |g-¢)° - H K MOHANTA v R order ptd. 2026-03-26 N NCH_4
3170/2026 (07.04.2026 f§§¥3;026 T.R.DAS ;gURg Order Dtd. 2026-04-06
CRLA- COURT
3171/2026(07.04.2026 |52 0o, |P.PARIDA NO. 2 |Order Dtd. 2026-05-07
OLD




COURT

WP (C) - WRIT
3172/2026 |07.04.2026 H K MOHANTA NO. 2 |order Dtd. 2026-03-26
9264/2024 o BRANCH-4
COURT
WP (C) - WRIT
3173/2026 (07.04.2026 H K MOHANTA NO. 2 |order Dtd. 2026-03-26
12358/2024 o BRANCH-8
COURT
3174/2026 (07.04.2026 522235026 :iﬁigISTHA NO. 2 |order Dtd. 2026-04-06
OLD
COURT
WP (C) - SAMARENDRA WRIT
) —_ —_
3175/2026107.04.2026 g, 0y ggb 2 lorder Dtd. 2026-04-06 o NCH-g
COURT
WP (C) - WRIT
3176/2026 07.04.2026 D SAMAL NO. 2 |Order Dtd. 2026-04-06
14670/2024 o BRANCH-2
— COURT
3177/2026(07.04.2026 |98 €7 P K MORANTY NO. 2 |order Dtd. 2026-04-06
OLD
I COURT
3178/2026(07.04.2026 5,000 B C PANDA NO. 2 |Order Dtd. 2026-04-06 CONTEMPT
OLD
COURT
WP (C) — WRIT
3179/2026 [07.04.2026 H K ROUT NO. 2 |0rder Dtd. 2026-01-19
1371/2026 s BRANCH-2
CONTC- COURT
3180/2026(07.04.2026 (75,27 D K BEHERA NO. 2 |order Dtd. 2026-04-06
OLD
CONTC- COURT
3181/2026(07.04.2026 (150300 H K ROUT NO. 2 |order Dtd. 2026-04-06
OLD
S COURT
3182/2026(07.04.2026 (50060 K C PANDA NO. 2 |order Dtd. 2026-04-06
OLD
I COURT
3183/2026(07.04.2026 |08 S0 P K JENA NO. 2 |order Dtd. 2026-04-06
OLD
— COURT
3184/2026(07.04.2026 |05 o0 A K JATI NO. 2 |order Dtd. 2026-04-06
OLD
S COURT
3185/202607.04.2026 |00 o A K JATI NO. 2 |order Dtd. 2026-04-06
OLD
CONTC- COURT
3186/202607.04.2026 |00 00 A K JATI NO. 2 |order Dtd. 2026-04-06
OLD
S COURT
3187/2026(07.04.2026 00700 R MALLICK NO. 2 |order Dtd. 2026-04-06
OLD
S COURT
3188/202607.04.2026  |Sou oo (B K SWAIN NO. 2 |order Dtd. 2026-04-06
OLD
WP (C) - COURT
3189/2026 (07.04.2026 D K BEHERA NO. 2 |order Dtd. 2026-04-06
9470/2026

OLD




COURT

WP (C) - WRIT
) —_ —
23190/2026107.04.2026 17504/2022 R K BARIK ggb 2 |Order Dtd. 2026-04-06 BRANCH-1
WRIT
RT
3191/2026107.04.2026 We (C) ~ B DAS ;g? 2 |Order Dtd. 2026-04-006 BRANCH
8741/2026 oLp (DIVISION |
BENCH-2)
COURT
WP (C) - SURYAKANTA
) —_ —
3192/2026107.04.2026 8160/2026 |DASMOHAPATRA ggb 2 |Order Dtd. 2026-04-006
COURT
WP (C) - JYOTTRMAY
) — —
3193/2026107.04.2026 8015/2026 |GUPTA NO. 2 |Order Dtd. 2026-04-06
OLD
COURT
WP (C) - WRIT
) _ _
3194/2026107.04.2026 7701/2026 R K BISOI ggb 2 |Order Dtd. 2026-04-06 BRANCH=-5
WP (C) - COURT giiECH
) _ _
3195/2026107.04.2026 7042/2026 B BEHERA ggb 2 |Order Dtd. 2026-04-06 (DIVISION |
BENCH-2)
P (C) COURT
3196/2026 |07.04.2026 K R SAHOO NO. 2 lOrder Dtd. 2026-04-06
6414/2026
OLD
B () - COURT
3197/2026107.04.2026 R C MALLICK NO. 2 |Order Dtd. 2026-04-06
1120/2026
OLD
wp(C) - COURT
23198/2026107.04.2026 S DASH NO. 2 |Order Dtd. 2026-04-06
1120/2026
OLD
CRLMC- COURT
) _ _
3199/2026107.04.2026 902/2026 D. SAMAL NO. 6 Order Dtd. 2026-04-16
WP (C) - COURT WRIT
) _ _
3200/2026107.04.2026 25911/2013 G C JENA NO. 1 Order Dtd. 2023-01-09 BRANCH-6
WP (C) - COURT WRIT
) — —
23201/2026107.04.2026 33696/2025 B DAS NO. 1 Order Dtd. 2025-11-29 BRANCH-7
WP (C) - COURT WRIT
) — —
3202/2026107.04.2026 40174/2023 S DEVI NO. 1 Order Dtd. 2026-04-06 BRANCH-4
WP (C) - COURT WRIT
) — —
3203/2026107.04.2026 7015/2026 P K MOHANTY NO. 1 Order Dtd. 2026-04-06 BRANCH-7
WRIT
WP (C) - COURT BRANCH
) — —
3204/2026107.04.2026 7049/2026 P K MOHANTY NO. 1 Order Dtd. 2026-04-06 (DIVISION |
BENCH-3)
WP (C) - COURT WRIT
) — —
3205/2026107.04.2026 4543/2026 P K PARIDA NO. 1 Order Dtd. 2026-04-06 BRANCH-7
WP (C) - COURT WRIT
) _ —
3206/2026107.04.2026 1907/2023 P K BARIK NO. 1 Order Dtd. 2026-03-30 BRANCH-7

)




WP (C) - COURT
) —_ —_
3208/2026(07.04.2026 |50 ° L ACHART FoURT lorder Drd. 2026-03-05
WP (C) - COURT
) —_ —_
3209/2026(07.04.2026 |50 C7 |1 ACHART FoURT lorder ptd. 2026-03-05
3210/2026 07.04.2026 25{32;2025 J SAHOO ;gURf Order Dtd. 9999-12-31
WP (C) - COURT
) —_ —_
3211/2026(07.04.2026 |50 )70, 1T SAHOO o R lorder ptd. 2026-03-05
WP (C) - COURT
) —_ —_
3212/2026(07.04.2026 oo L7 0 13 SAHOO FoURT lorder ptd. 2026-03-05
WP (C) - COURT WRIT
) _ _
3213/2026(07.04.2026 |50 00)°  ID. K. BEHERA FoORT lorder Drd. 2026-04-06 o NCH_:
WP (C) - COURT WRIT
) —_ —_
3214/2026(07.04.2026 |30 > P. .R. MISHRA v R |order ptd. 2026-04-06 N NCH_
WP (C) - COURT WRIT
) _ _
3215/2026(07.04.2026 |10 (0L |3, K. MISHRA LUK lorder Drd. 2026-04-06 o NCHA1
COURT
WP (C) — K. C. WRIT
) _ _
3216/2026(07.04.2026 |50 )7 e e gg. Order Dtd. 2026-02-24 o NCH4
COURT
3217/2026 07.04.2026 ggé§>;026 B. K. PARDHI NO. |order Dtd. 9999-12-31 giiECH_3
25
COURT
FAO- SATYA RANJAN
) —_ —_
3222/2026(07.04.2026 |50 o PR gg. Order Dtd. 2026-03-31
COURT
3226/2026 (07.04.2026 ggég};OZG EQESSATH NO. 3 |Order Dtd. 2026-03-30
OLD
COURT
WP (C) - WRIT
) _ _
3231/2026(07.04.2026 g0 19)° s, DAs gg. Order Dtd. 2026-05-18 o NCHA
COURT
3235/2026 (07.04.2026 ggég}2026 J. SAHOO NO. |order Dtd. 2026-06-29 e eH_
12
COURT
3237/2026 (07.04.2026 ?2;9/2025 U.CHHOTRAY NO. |Order Dtd. 2026-04-06 Xi;EAL
12
3239/2026 (07.04.2026 §§g¥§626 R.N.PANDA ;gURg Order Dtd. 2026-04-21
3240/2026 (07.04.2026 2;25;626 J P KAR ;gURg Order Dtd. 2026-04-06
CRLMP- COURT
) —_ —_
3241/2026(07.04.2026 |70 D, PRADHAN ro RS order prd. 2026-04-06
3243/2026 07.04.2026 | CREMET S.K.MISHRA COURT | Jer Dtd. 2026-04-06
390/2026 NO. 8
3244/2026 07.04.2026  |BLAPL- TAPAN KU (COURT |Order Dtd. 2026-04-06




111370/2025 |NAYAK NO. 8|
3245/2026 (07.04.2026 gﬁig35026 J.SAHOO ;gURg Order Dtd. 2026-05-05
3246/2026(07.04.2026 ?;252626 M R SAHOO ;gURg Order Dtd. 2026-04-06 BATIL-1
CRLMC- COURT CRIMINAL
) —_ —_
3247/202607.04.2026 |50 13 5AHOO FOURT lorder ptd. 2026-03-31 .
3248/2026 (07.04.2026 E?i%3;026 S . CHOUDHURY ;gURg Order Dtd. 2026-04-06
WRIT
WP (C) - COURT BRANCH
) —_ —_
3265/2026(07.04.2026 -0 ) K SAHOO ro e order ptd. 2026-04-06 orvisTon |
BENCH-1)
WRIT
WP (C) - COURT BRANCH
) _ _
3266/2026(07.04.2026 g2 )7 K SAHOO LUK lorder Drd. 2026-04-06 e on |
BENCH-1)
3286/2026 (07.04.2026 ?§E§5§626 B.P.TANGA ;gURg Order Dtd. 2026-03-31
WRIT
WP (C) - COURT L BRANCH
3293/2026(07.04.2026 a0 D7 Is Das FoURT lorder Drd. 2026-03-30 oTvISTON
BENCH-3)
3294/2026 07.04.2026 ?2?2535025 S . PRDAHAN ;gURg Order Dtd. 2026-03-31
3295/2026 (07.04.2026 ?22252526 S PRUSTHY ;gURg Order Dtd. 2026-03-30
3296/2026 (07.04.2026 ?23252626 S.R.PATTANAIK ;gURg Order Dtd. 2026-03-31
b COURT
3297/2026(07.04.2026 (S |D.NAYAK NO. 2 |order Dtd. 9999-12-31
OLD
wp(C) - COURT
3298/2026(07.04.2026 g0 ) IS, R. BARIK NO. 2 |order Dtd. 9999-12-31
OLD
e (C) - COURT
3299/2026(07.04.2026 g0 ) P K. JENA NO. 2 |order Dtd. 2026-04-06
OLD
WP (C) - COURT
3300/2026(07.04.2026 g2 ) (B, DAS NO. 2 |Order Dtd. 2026-04-06
OLD
BLAPL- COURT
3301/2026(07.04.2026  |T2500  [PRATAP SAHOO NO. 2 |order Dtd. 2026-04-06
OLD
— COURT
3302/202607.04.2026  |°00 . B.B.MALLICK NO. 2 |Order Dtd. 2026-04-06 BATIL-2
OLD
3303/2026 (07.04.2026  |BLAPL- R B DAS (COURT [Order Dtd. 2026-04-06 BAIL-1

1"

]




9510/2023 NO.
12
BLAPL- COURT
3304/2026(07.04.2026 |0 77>0 o [P.K.MOHANTY [C.0.  NO. Order Dtd. 2026-04-06
12
BLAPL- COURT
3305/2026(07.04.2026 |0 250 M.R.SAHOO C.0. INO. |Order Dtd. 2026-04-06
12
BLAPL- COURT
3306/2026(07.04.2026 870 M.R.SAHOO C.0. INO. |order Dtd. 2026-04-06 BATL-1
12
BLAPL- COURT
3307/2026(07.04.2026 oot n o M.R. SAHOO C.0. INO. |Order Dtd. 2026-04-06
12
COURT
BLAPL-
3308/2026(07.04.2026 T 00 |G, SAHOO C.0. INO. |order Dtd. 2026-04-06
12
COURT
3315/2026 (07.04.2026 ggég};026 M.R.SAHOO C.0. [NO. |order Dtd. 2026-04-06 N ANCH-7
12
o COURT
3328/202607.04.2026 ;207 . IN.K.SATAPATHY[C.O. ~ INO. |Order Dtd. 2026-04-06
12
COURT
3333/202607.04.2026 323%2626 D P DASH c.o.  |no.
12
COURT
3343/2026 (07.04.2026 25822;2025 S. MAHHAMAD |C.0.  |NO. |Order Dtd. 2026-04-06 e NCH-4
12
— COURT
3344/2026(07.04.2026 | 200C0 IS, K. SUNDARA[C.O.  NO. Order Dtd. 2026-04-06
12
W () - COURT
3345/2026(07.04.2026 A K JATT C.0. |NO. |Order Dtd. 2026-04-07
10253/2026 0
3077/2026 07.04.2026 g§2%3;025 SWARAJ PATEL |GENERAL Order Dtd. 2026-03-25 ;?égINAL
3078/2026 |07.04.2026 ?2?;2025 SUNIT SAHOO |GENERAL Order Dtd. 2026-03-30 iiggii
CRLMC-
3079/202607.04.2026 o MMEC - IakAAND GENERAL Order Dtd. 2026-03-30
WP (C) - MRS. MANASI
) — —
3080/202607.04.2026  |poie) T o e GENERAL Judgement Dtd. 2026-03-10
3081/2026 |07.04.2026 ggégé;2025 ﬁg;APiﬁgiSI GENERAL Judgement Dtd. 2026-03-10
WP (C) - MRS. MANASI WRIT
) — —
3082/202607.04.2026  |no 0 o e GENERAL Judgement Dtd. 2026-03-10 32
WP (C) - MRS. MANASI WRIT
) — —
3083/2026(07.04.2026 oo o) GENERAL Judgement Dtd. 2026-03-10 [Noor .
3084/2026 [07.04.2026 gzég>;026 JAYADEV BHOT |GENERAL Order Dtd. 2026-03-24 e NCH.

]




ABLAPL- HARAPRASAD
) —_ —_ —_
3085/202607.04.2026 ool e GENERAL Order Dtd. 2025-12-09 BAIL-2
CRLMC- SARBESWAR , ,
)
3086/2026 07.04.2026 |50t e GENERAL Entire Brief
3087/2026 107.04.2026 |"E(C)- JAYADEV BHOI |GENERAL Entire Brief
: 04 2586/2011
WP (C) - PRATAP KUMAR L.
)
3089/202607.04.2026 oo il | GENERAL Petition
oo MISC.
3092/2026107.04.2026 PRAJWAL RATH | GENERAL Order Dtd. 2014-04-09 APPEAL
77/2004
SEC.
HIGHER
3093/2026 07.04.2026 ?5;2};022 EDUCATION GENERAL Order Dtd. 2024-02-06 e ANCH. S
DEPARTMENT
WRIT
WP (C) - MANOJ KUMAR BRANCH
) _ _
3101/202607.04.2026 [0 57 o PRES GENERAL Order Dtd. 2025-03-21 orvisTon |
BENCH-1)
WRIT
WP (C) — ABHISEK , , BRANCH
)
3114/2026107.04.2026 4942/2016 |MOHANTY GENERAL Entire Brief (DIVISION |
BENCH)
3124/2026 (07.04.2026  |PUAPL” RANAJEET DASH |GENERAL Order Dtd. 2026-02-17
: 04 9328/2025 :
WP (C) - HIMANSHU WRIT
) —_ —_
3126/202607.04.2026 g0 o000 LGSRy (GENERAL Order Dtd. 2020-03-05 A RANCHA1
CMAPL- DEBA KUMAR , ,
)
3138/2026 07.04.2026 | ohn T DR GENERAL Entire Brief M.J.C.
CMAPL- DEBA KUMAR
) —_ —_
3143/202607.04.2026 | ohn T D GENERAL Order Dtd. 2023-04-21 M.J.C.
SPECIAL
WP (C) - SECRETARY
)
3207/2026107.04.2026 4649/2005 |G.A. AND P.G. GENERAL Entire Order
DEPARTMENT
WP (C) - DEBENDRA
) —_ —_
3218/202607.04.2026 |0t o o DERR GENERAL Order Dtd. 2026-03-31
DIRECOR OF
ESTATES AND
WP (C) - EX OFFICIO EEiECH
3219/2026107.04.2026 ADDL. GENERAL Entire Order
24283/2012 (DIVISION |
SECRETARY GA BENCH-3)
AND PG
DEPARTMENT
WP (C) - SAUMYARANJAN WRIT
) —_ —_
3220/2026 07.04.2026 |50 T oo GENERAL Order Dtd. 2026-04-06 N ANCHA1
3221/2026 (07.04.2026 | cRLMCET ANKANN PANDA |GENERAL Order Dtd. 2026-04-07
1051/2026
CRLMC-
3223/2026 (07.04.2026 ANKANN PANDA |GENERAL Order Dtd. 2026-04-07

1033/2026




BLAPL-

MANORANJAN

) —_ —_
23224/2026/07.04.2026 12444/2025 DAS GENERAL Order Dtd. 2026-04-06
CONTC- KHIROD KUMAR
) — —
3225/2026/07.04.2026 499/2014 MOHANTY GENERAL Order Dtd. 2018-03-27
BLAPL- KHUSBU
) —_ —_
3227/2026|07.04.2026 806/2026 PANTGRAHT GENERAL Order Dtd. 2026-04-06
WP (C) - HAREKRUSHNA WRIT
) —_ —_
23331/2026/07.04.2026 34425/2025 |DASH GENERAL Order Dtd. 2026-03-09 BRANCH-8
ABLAPL- DIPTIMAYEE
) — —
23332/2026|07.04.2026 1734/2026 |LENKA GENERAL Order Dtd. 2026-03-24
FAG- MISC.
3125/20261(07.04.2026 P K JENA GENERAL Order Dtd. 2024-07-12 APPEAL
225/2019
SEC.
FAO- MISC.
3127/20261(07.04.2026 P K SWAIN GENERAL Order Dtd. 2025-03-26 APPEAL
525/2020
SEC.
SA- SECOND
)
23128/202607.04.2026 377/1997 L D SAHU GENERAL Annexure APPEAL
WP (C) — WRIT
) - -
23130/2026/07.04.2026 28897/2022 L D SAHU GENERAL Order Dtd. 2026-03-31 BRANCH-8
WP (C) - WRIT
) — —
23132/2026/07.04.2026 15224/2023 H K BHOL GENERAL Order Dtd. 2023-05-17 BRANCH-2
BLAPL-
) .
23133/2026|07.04.2026 13233/2006 P R SINGH GENERAL F.i.r
0oJc- - . .
3135/20261(07.04.2026 3176/1991 J K CHHOTRAY |GENERAL PetitionAnnexure,Affidavit,
RPFAM-
23140/2026/07.04.2026 R P DAS GENERAL Order Dtd. 2026-03-31
65/2026
3142/2026(07.04.2026 | “E- B DAS GENERAL Order Dtd. 2026-04-06
528/2026
WP (C) — WRIT
) _ _
3144/2026/07.04.2026 1069/2026 S PANI GENERAL Order Dtd. 2026-03-31 BRANCH-5
ABLAPL-
) _ _ _
3145/2026/07.04.2026 11988/2025 J P KAR GENERAL Order Dtd. 2025-12-10 BAIL-1
CRLMP- . .
)
3146/2026/07.04.2026 1607/2025 J P KAR GENERAL Affidavit
ABLAPL-
) 1 1 —_
23147/2026|07.04.2026 2574/2026 BINOD GENERAL PetitionAnnexure, BAIL-2
WP (C) — WRIT
) _ _
3148/2026/07.04.2026 9943/2026 M. K. PANI GENERAL Order Dtd. 9999-12-31 BRANCH-8
CONTC-
23149/2026/07.04.2026 M. K. PANI GENERAL Order Dtd. 9999-12-31 CONTEMPT

5924/2025




_ IT
3150/2026 (07.04.2026 ?5;5;/2026 A K BEHERA  |GENERAL Order Dtd. 2026-04-06 EEANCH_7
| WP (C) -
3151/2026(07.04.2026 g0 ) A K BEHERA  |GENERAL Order Dtd. 2026-04-06
WRIT
3152/2026 (07.04.2026 gi;g>5026 J PRADHAN GENERAL Order Dtd. 2026-05-06 ?§?$§§ION
BENCH-1)
| BLAPL-
3153/202607.04.2026 |0 57>" . A K BEHERA  GENERAL Order Dtd. 2026-04-06
3154/2026(07.04.2026 gzé§>5026 S R PATTANAIK |GENERAL Order Dtd. 2026-04-07 giiECH—7
3155/2026107.04.2026 Yggéi)/go26 N MOHARANA GENERAL Order Dtd. 2026-03-25 giil?ICH—l
3156/2026 (07.04.2026 §g§;2026 A K SARANGI |GENERAL Order Dtd. 9999-12-31
3158/2026 (07.04.2026 §§£§>;026 G C DAS GENERAL Order Dtd. 2026-04-06 EE£ECH_6
| WP (C) -
3161/202607.04.2026 |3 1207 M K PANT GENERAL Order Dtd. 2026-04-06
3228/2026107.04.2026 ng:ﬁ,g)/EOZG MANGUL NAIK GENERAL Order Dtd. 2026-03-25 giigCH_7
3229/2026 (07.04.2026 ggg}??;; P K RATH GENERAL Order Dtd. 2026-03-30
| 0JC-
3230/2026(07.04.2026 0307 oo R C MUDULT  |GENERAL Order Dtd. 2000-12-01
- WRIT
3232/2026 07.04.2026 ggégg/2023 M KAR GENERAL Order Dtd. 2023-12-08 RANCH_
3233/2026 07.04.2026 ?gigé;zoos J RANT GENERAL Order Dtd. 2019-08-14 giiECH_5
WP (C) — Order Dtd. 2023-10- WRIT
)
3234/2026107.04.2026 15,446 /5053 [ SAHOO GENERAL 19Petition, Annexure, BRANCH-8
SA- .
3236/2026107.04.2026 197/1994 Y DAS GENERAL Misc.case
3238/2026 (07.04.2026 52?5022 S K PAL GENERAL Order Dtd. 2023-09-29 :iggii
3242/2026 (07.04.2026 ggég;;2023 H JENA GENERAL Order Dtd. 2026-04-06 g§i§CH—7
3249/2026 (07.04.2026 | CRREVS G NICE GENERAL Order Dtd. 1998-04-15

313/1997




WP (C) -

3250/2026107.04.2026 17964/2024 T SAHOO GENERAL Order Dtd. 2024-10-07
ABLAPL- PARTHA
) —_ —_
3251/2026(07.04.2026 o o bas  |GENERAL Order Dtd. 2026-04-07
3252/2026 (07.04.2026 ?§§3}5023 T SAHOO GENERAL Order Dtd. 2026-04-10 o eH_
3253/2026 (07.04.2026 ?23352526 giiig?l ag |GENERAL Order Dtd. 2026-04-07
3254/2026 07.04.2026 |"E(C)~ T SAHOO GENERAL Order Dtd. 2017-12-08
: 04 4448/2003 :
SA- Judgement Dtd. 9999-12-
)
3255/2026107.04.2026 167/1977 G R PATRA GENERAL 31Petition,Annexure,
3256/2026 (07.04.2026 ?22252526 giii?gl rag |GENERAL Order Dtd. 2026-04-07 BAIL-2
ABLAPL- PARTHA
) _ _ _
3257/2026(07.04.2026 [T o000 IRRTIE  ag  GENERAL Order Dtd. 2026-04-07 BATL-1
o MISC.
3258/2026107.04.2026 27/2024 K PRADHAN GENERAL Order Dtd. 9999-12-31 APPEAL
SEC.
3259/2026/07.04.2026 ?gég;;2021 D HAZRA GENERAL PetitionAnnexure, giiECH—l
WP (C) - WRIT
) —_ —_
3260/2026(07.04.2026 |50 )7 A M DAs GENERAL Order Dtd. 2025-09-24 N NCH_4
3261/2026 07.04.2026 WP (C)- G R PATRA GENERAL Order Dtd. 2026-04-06
: V4 5008/2026 :
) BLAPL-
3262/2026(07.04.2026 |2 200 J P KAR GENERAL Order Dtd. 2026-04-06
3263/2026 (07.04.2026  |CLAPL- J P KAR GENERAL Order Dtd. 2026-04-06
: 04 707/2026 :
3264/2026 07.04.2026 | CREME- R K BARIK GENERAL Order Dtd. 2026-03-31
: 321/2026
WP (C) - WRIT
) _ _
3267/202607.04.2026 |30 )" IS K SAHUKAR |GENERAL Order Dtd. 2026-06-24 N NCH 7
3268/2026 07.04.2026 ggif};026 S S PASAYAT |GENERAL Order Dtd. 2026-03-25 e
3269/2026 [07.04.2026 25;2}5026 S S PASAYAT |GENERAL Order Dtd. 2026-03-25 e ANCH- 7




3270/2026 (07.04.2026 ggff};026 S S PASAYAT |GENERAL Order Dtd. 2026-03-25 giiECH—5
CRLMC-
3271/2026(07.04.2026 |20 |SARAT DASH  |GENERAL Order Dtd. 2026-04-07
3272/2026 (07.04.2026 g§§8}5024 SARAT DASH  |GENERAL Order Dtd. 2026-04-07 g§i§CH—7
3273/2026 (07.04.2026 ggég};026 D BISWAL GENERAL Order Dtd. 2026-03-26 giiECH—7
3274/2026 07.04.2026 |"ELC)- R. K. DEHURY |GENERAL Order Dtd. 2026-04-06
: 04 272372026 [N K- :
3275/2026 (07.04.2026  |F 207 R. K. DEHURY |GENERAL Order Dtd. 2026-04-06
: 04 504/2025 R K- :
3276/2026 (07.04.2026 g§é§>;026 D BISWAL GENERAL Order Dtd. 2026-03-26 giiECH—B
3277/2026 (07.04.2026 g§é$>5026 R. K. DEHURY |GENERAL Order Dtd. 2026-04-07 giiECH_5
3278/2026 (07.04.2026 gsé§}5026 D BISWAL GENERAL Order Dtd. 2026-03-26 giiECH—l
3279/2026 (07.04.2026 g§é§>;026 D BISWAL GENERAL Order Dtd. 2026-03-19 giiECH—2
| WP (C) -
3280/2026(07.04.2026 g ) D BISWAL GENERAL Order Dtd. 2026-03-19
3281/2026 (07.04.2026 g§é§>£026 D BISWAL GENERAL Order Dtd. 2026-03-19 EE;ECH_l
CMP-
) _ _
3282/2026(07.04.2026 |, R K SARU GENERAL Order Dtd. 9999-12-31
WRIT
3283/202607.04.2026 ?§é8>;026 S K PAL GENERAL Order Dtd. 2026-03-18 ?i?gigION
BENCH-1)
| FAO-
3284/2026(07.04.2026 |00 oo B K PANDA GENERAL Order Dtd. 2026-04-06
WRIT
WP (C) - BRANCH
) _ _
3285/2026(07.04.2026 |10 )7 A SUNDARAY  |GENERAL Order Dtd. 2026-04-07 (orvisTON|
BENCH-1)
WP (C) -
3287/2026(07.04.2026 g0 A K PANDA GENERAL Order Dtd. 9999-12-31
WP (C) - WRIT
) —_ —_
3288/202607.04.2026  |p2 0 IS K PAL GENERAL Order Dtd. 2026-02-24 RANCH_2
| CONTC-
3289/2026(07.04.2026 |0 0 D BISWAL GENERAL Order Dtd. 2026-03-31 CONTEMPT
3290/2026 (07.04.2026 WP (C) - A K SWAIN GENERAL | Order Dtd. 2026-03-31




27897/2024 | |
WP (C) - WRIT
) —_ —_
3291/2026(07.04.2026 o> C)° s 5 BISWAL  |GENERAL Order Dtd. 2025-08-20 RANCH-6
CRLMC-
3292/2026/07.04.2026 | [eeC” D DASH GENERAL Order Dtd. 2026-04-07
WP (C) - PetitionAnnexure,Entire WRIT
)
3309/2026/07.04.2026 |50 207 P K BARIK GENERAL oo, BRANCH-S
3310/2026 [07.04.2026 25255/1997 H GHADAT GENERAL gié;;lonAnnexure’Entlre
3311/2026(07.04.2026 ?g;gi;2010 P N NAYAK GENERAL Order Dtd. 2023-02-01 giiECH—6
WRIT
WP (C) — BRANCH
) —_ —_
3312/2026(07.04.2026 o 7 A K RAY GENERAL Order Dtd. 2026-03-24 (DIVISTON
BENCH-1)
3313/202607.04.2026 ?gégi;2021 P K NAYAK GENERAL Order Dtd. 2021-06-22 gii;CH_7
CRLMC- CRIMINAL
) _ _
3314/2026(07.04.2026  |S0UECS P ¢ DAS 2 GENERAL Order Dtd. 2026-03-31 .
| WP (C) - -
3316/2026107.04.2026 1678/2018 D P DASH GENERAL Entire Order
RSA- SECOND
) —_ —_
3317/202607.04.2026 |12 o M BARAL GENERAL Order Dtd. 2026-03-17 S ooEaL
3318/2026 (07.04.2026 | cONTC- G C JENA GENERAL Order Dtd. 2026-04-06
- SUE. 726/2026 )
3319/2026 (07.04.2026 gg;§>;026 P K SWAIN GENERAL Order Dtd. 2026-05-18 giiECH—7
CRLMC- CRIMINAL
| o
3320/2026107.04.2026 472/2024 M R ROUTRAY GENERAL Petition MISC
3321/202607.04.2026 | CHE” M R ROUTRAY |GENERAL Petition
- -04. 433/2026
WRIT
WP (C) - BRANCH
) _ _
3322/202607.04.2026 |23 P K JENA GENERAL Order Dtd. 2026-04-06 (DTVISTON
BENCH-1)
3323/2026 [07.04.2026 |WA-53/2026|U K PANDA GENERAL Order Dtd. 2026-03-09
3324/2026 (07.04.2026 2522}5026 K DAS GENERAL Order Dtd. 2026-03-30 g?iECH—2
WRIT
3325/2026 (07.04.2026 25é§>;026 K DAS GENERAL Order Dtd. 2026-03-30 ?§?5§210N
BENCH-3)
3326/2026 (07.04.2026 gzé§>;026 K DAS GENERAL Order Dtd. 2026-03-30 giiECH_5
3327/2026 (07.04.2026  |CRLMP- D N PATTANAIK |GENERAL | Order Dtd. 2026-04-24

1"

1




312/2026

3329/2026 (07.04.2026 §§2g35025 NAYAK GENERAL Order Dtd. 2025-12-11
| WP (C) -
3330/2026/07.04.2026 |10 07 IR K BARIK GENERAL Order Dtd. 2026-04-07
, CRLMC-
3334/202607.04.2026 (RO |B RANA GENERAL Order Dtd. 2026-04-07
3335/2026 (07.04.2026 22552354 K BARIK GENERAL Order Dtd. 2026-03-23
- WRIT
3336/2026 (07.04.2026 ?552;/2026 K BARIK GENERAL Order Dtd. 2026-04-07 N NCH-4
| WP (C) -
3337/2026(07.04.2026 |1 i) 6 K PANDA GENERAL Order Dtd. 2026-05-05
- RIT
3338/2026 (07.04.2026 2553}2026 DAS GENERAL Order Dtd. 9999-12-31 o NCH.3
- WRIT
3339/2026 (07.04.2026 giég}2026 DAS GENERAL Order Dtd. 9999-12-31 N NCHos
WRIT
- BRANCH
3340/2026 07.04.2026 gfé%}ZOZG K MISHRA  |GENERAL Order Dtd. 2026-04-06 (DIV?SION
BENCH-1)
| CONTC-
3341/2026(07.04.2026 | [S00C0 D P DASH GENERAL Order Dtd. 2026-03-31
- WRIT
3342/2026 (07.04.2026 gfé§}2026 K MISHRA  |GENERAL Order Dtd. 2026-04-06 N ANCHA1

]

N I C (Software Team)



